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BEFORE THE NATIONAL GREEN TRIBUNAL

BENCH, NEW DELHI

Original Application No- 902/2024

IN THE MATTER OF:

Ram Saran Gusain, .«..APPLICANT
VERSUS

State of Uttarakhand & Others

SUPPLIMETARY AFFIDAVIT ON BEHALF OF RESPONDENT
NO 6 AGAINST THE ORIGINAL APPLICATION NO. 902/2024

AFFIDAVIT OF MR. AAEKASH JAIN S/0 SHRI MUKESH
EUMAR JAIN R/O 344 SHYAMPUR, TEHSIL RISHIKESH,
DISTRICT DEHRADUN UTTARAKHAND

...DEPONENT

I, the Deponent named above do hemﬁy solemnly affirm
and declare as under:
1. That the Deponent is the Respondent No. 6 in the
above noted Original Application and 1 am fully

acquainted to the facts deposed below.
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2. That the contents of Supplementary Affidavit are true to my
personal knowledge based on documents are true and that |
have not suppressed any material facts,

3. That the deponent has filed his reply before the Hon'ble

Tribunal.

4. That the respondent no. 6 on 18.02.2025 has secked time
for filling additional response regarding the notice issued
against the respondent no6 by the Sub Divisional
Magistrate Rishikesh in respect to the complaint submitted
against respondent no. 6.

5. That a show cause notice was issued on 24.11.2023 by the
Sub Divisional Magistrate Rishikesh against the respondent
no. 6 on a complaint made to the District Magistrate
Dehradun against the respondent no. 6 regarding illegality
in the work done by the respondent no. 6 at Trivani Ghat
Rishikesh. (Annexure No. 1)

6. That vide notice dated 24.11.2023 SDM Rishikesh also
orderd the Tehsildar Rishikesh and SHO Rishikesh to file a
joint report in respect of the allegations made in the said

complaint.
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7.That the respondent no. 6 on 26.11.2023 filed his reply
before the SDM Rishikesh stating that the collection and
transportation of the muck/silt deposited on the platform of
Triveni Ghat Rishikesh was carried out by the answering
Respondent strictly in accordance with the directions passed
by this Hon'ble Tribunal from time to time & the guidelines
issued by the State Government as well as other authorities
also no mining action of any kind or excavation of sand,
bajri from river bed of River Ganga was done by the
answering Respondent also no heavy machines were used by
the answering Respondent on site. (Annexure No. 2)

8. That the Tehsildar Rishikesh also submitted his report
before the SDM Rishikesh.

9. That as per the report submitted by the Tehsildar Rishikesh

before the SDM Rishikesh no illegality was found in the

work which was being done by the answering respondent at

'.;\ Triveni Ghat Rishikesh also no mining action of any kind or

) excavation of sand, bajri from river bed of River Ganga was
KRS

e 5,:‘ done by the answering Respondent also no heavy machines
@ i
\IN © LT

were used by the answering Respondent on site.
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11.

12,

between the authorities and answering

Respond
pondent was only for cnl!ectiun, transportation and sale in

the
open market of the muck /silt deposited on the platform of

Triveni Ghat Rishikesh and no mining action of any kind or
€xcavation of sand, bajri from river bed of River Ganga was
done by the answering Respondent also no heavy machines
were used by the answering Respondent on site.

That the office of District Magistrate Dehradun (Mining
Division) granted the contract to Respondent No.6 after
submission of all the documents and completion of all the
formalities as directed by the office of District Magistrate
Dehradun (Mining Division). Also, all the work done by the
Respondent No. 6 was strictly under the supervision of the

office of District Magistrate Dehradun (Mining Division).

. That the JCB (front Loader] used by answering Respondent

was only used for collection of muck/ silt and no machines

were ever used inside the River Ganga by the answering

Respondent.
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... DEPONENT

VERIFICATION:-

I, the Deponent named above do hereby verify that the
contents of the above affidavit in paras 1 to 15 are true to my
personal knowledge. No part of it is false and nothing material has
been concealed. So help me God.

.Verified at Dehradun on 26.03.2025
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